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N0-L/DHQ/GAZ.iIB/13.8/APTEL_.!'2U24 Dated;

From:
The Registrar General,
High Court of Delhi,
New Delhi.

To,
The Principal District & Sessions Iudge
-cum~Spl.Iudge [PC Act] [CHI],
Rouse Avenue Court Complex,
New Delhi.

Sub.: Appointment of Shri Chauder Mohan, Presiding Officer, Labour Cour
Rouse Avenue Court Complex, New Delhi, to the post of Registrar o:
deputation basis in the Appellate Tribunal for Electricity-reg.

Madam,
I am directed to forward herewith a copy of letter bearing File No.1/1/2022

Adm/APT-EL-Ii/43/24 dated 22.04.2024 of the Admn.-cum-Accounts.0ffiQer,,Appellat
Tribunal for Electricity, Ministry of Power, New Delhi on the above subject and t
request you to relieve Sh.Chander Mohan, an officer of Delhi Higher Iudicial SE['VlCl
with immediate effect, to enable him to join as Registrar in the Appellate Tribunal fo
Electricity on deputation basis, initially for a period of three years from the date t
assumption ofthe charge of the post. ,

Yours sincerel;
E11g1.: As above

(Amit Narayan Bharthual
Assistant Registrar [Gaz.IiE

BS8 1538 for Registrar Gener:
1 --u

Endsthln. LQil§J.@M.usJ'u-Btavrfilazoza Dated: "z.e~\\\\1_aa.*~i .
\/lfiyyforwardedfor information and necessary action to:-

. The Principal District& Sessions Judge [I-Iqrs.),Tis Hazari Courts, Delhi. _ ’
2, The Admn.-cum-Accounts Officer, Appellate Tribunal for Electricity, Ministry 1

Power, Core-4, 7"‘ Flo-or, SCOPE Complex, Lodhi Road, New Delhi.
3. Ioint Registrar (Caz.-IA], High Court of Delhi, New Delhi.
4. joint Registrar [Gaz.—iB], High Court of Delhi, New Delhi.  

(Sandeep Kumal
Administrative Officer (1) (Gaz.IiE
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No. I F. 5(1]f2024 Dated, Delhi the,

use

9:25", B_f__,____
OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE {HQs): DELHI.

2-+620 -- ‘ziiii-'1’ -
,£'Ti'-'l"li iifii

ub:- _ Appointment of Sh. Chander Mohan, Presiding Officer, Labour
Court, Rouse Avenue Court Complex, New Delhi to the post of
Regisn-at of deputation basis in the Appellate Tribunal for
Electricity-reg.

Copy forwarded for information and necessary action to:-

1./Q Officer in-charges, Administration i,II,IlI, Accounts, General Branch,
Wee, Purchase Cell, Poo1Cars, Library, Record Rooms, Copying Agencies,

b-site Con1mittee(Hindi/English) and Computer Section, Tis Hazari Courts,
Delhi.

2. The Adminisnrative Civil Judge, (Central), Tis i-iazari, Courts, Delhi.
3. The AOUJ, Mlnlnistration-I,H,iH, Vigilance, Recruitment Cell, Filing Section,

Accounts Branch, Fine 8: Audit Section, Care-Taking Branch, Computer Branch
I.T. Cell, Protocol Branch, LAC Branch, R 81 I Branch, 'LAYERS',Vuinerab1e
Witness Deposition Comp1ex(VWDC] and ACR Cell, Cenlral District, Tis
i-lazari Court, Delhi.

4. The Accounts Officer, Accounts Branch, Central District, Tis Hazazi Courts,
Delhi. '

5. The P.S. to Ld. Principal District & Sessions Judge[HQs}, Room No. 302-A,
Tis Hazari Cotuts, Delhi.

6. The ‘LAYERS’ Section, for uploading on ‘LAYERS’.

_  di)
District Judge [ Commercial Court)-12

Officer In-charge, Judicial Branch (Central)
For Principal District St Sessions Judge (I-IQs),

Delhixbl


